BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 41/ 2019

IN THE MATTER OF :-

Sevamrutha Aradhya ... Applicant(s)
:: VERSUS ::
State of Karnataka ... Respondent(s)

Date of hearing: 11.12.2019

Bruhat Bengaluru Mahanagara Palike, Compliance report in respect of the directions issued by this Hon’ble
Tribunal on 11-12-2019 in Application N0.41/2019 related to Kudlu- Chikka Kere lake.




Bruhat Bengaluru Mahanagara Palike, Compliance report in respect of the directions issued by this Hon’ble
Tribunal on 11-12-2019 in Application N0.41/2019 related to Kudlu- Chikka Kere lake.

SI.No. Directions / Observations Action taken so far

1 The issue for consideration is the
remedial action against illegal
constructions in the buffer zone of
Kudlu Chikka Kere Lake in Noted
Bangalore South, Karnataka and
maintenance of the lake by
controlling polluting activities.

2 Vide order dated 16.01.2019, a
report was sought jointly from the
District Magistrate, Bangalore South Noted
and the Karnataka State
Pollution Control Board (KSPCB).

3 The matter was considered further
on 02.07.2019 in the light of the
report dated 29.06.2019
acknowledging illegal constructions
and discharge of sewage. Noted
Accordingly, the Tribunal directed
taking of

remedial action and furnishing a
further action taken report.

4 Report filed on 09.12.2019 gives the
status of the action taken which
include issuance of notice to the
inhabitants against dumping of Noted
garbage and discharge of waste
water. 28 constructions have been
identified in the buffer zone.




Let further status report be filed
about the removal of illegal
constructions /encroachments and
preventing garbage and sewage
which may also include analysis of
the water quality of the lake at
different locations. The report may
be filed before 28.02.2020 by email
at judicial-ngt@gov.in.

As per the Hon’ble NGT directions dated 2-07-2019, the BBMP along
with Tasildhar Anekal and Assistant director of Land Records
surveyed the Buffer zone of 30m of Kudlu Chikka kere and
identified the 28 structures located in the Buffer zone. Accordinly
the Assistant Executive Engineer Begur Sub Division who is the
delegated authority of Commissioner BBMP to issue notices under
section 308 of KMC act had issued notices and the same was
reported as compliance during the last date of hearing.

In response to the notices the owners of 25 structures have
submitted their reply stating that they have put up the
constructions long back when the area was under the purview of
Gram Panchayat Kudlu Village enclosing the relevant documents.
The other three owners failed to submit their reply have been issued
further notices under Karnataka Municipal Corporation Act 1976
the detailed statement with the name, address along with
documents submitted by the owners has been enclosed as
Annexure-1.

As per the kind directions BBMP has requested CSIR-National
Environmental Engineering Research Institute to inspect and to
assess the lake water quality. The NEERI has submitted the report
of the lake water quality the same has been enclosed as
Annexure-2.for the kind perusal.

The BBMP further issued notices dated 14-02-2020 under rule 4 (2
of SWM rule 2016 to the owners prohibiting dumping/ throwing of
garbage in and around Kudlu Chikka kere the notices 17-01-2020
the copies of the notice issued are enclosed as Annexure-3 & 4.
The photographs Depicting the present status of the lake along with
the newly constructed sewage treatment plant is enclosed as
Annexure-5
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No.BBMP/LC/RR/1375/2019-20 Office of the Head of the Legal Cell -
Annex Building -3, 5t floor,
Palike Offices, N.R.Square, Bangalore
Dated: 20/02/2020

To,

Sri.Kashivishweshwar, Advocate
H-24, LGF, Kailash Colony,

New Delhi-110048.

Mob: 9810866780

Sir,

Subject: OA No.41/2019 filed by Sevamrudha Aradhya Versus The
State of Karnataka.

sesk sk sk Kok Kok

With reference to the above subject, [ am sending hearwith vakalthnama,
in respect of above mentioned matter. And compliance report submitted by the
BBMP concerned officials in compliance with the order dated 02-07-2019. This
is for kind information and further needful.

Thanking you, _
Yours faithfully

@%&LM oL

(KD:Deshpande) f%ﬁ(L
Head of the Legal Cell

Bruhath Bangalore Mahanagara Palike

Bangalore
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Details of Written Statement of Building Owners, Constructed Buildings with in the Buffer Zone of Chikkakere Lake,
Survey No-70, Kudlu Village, Surjapur Hobli, Anekal Taluk.
NGT Order No- 41/2019. Date: 02.07.2019

Name

Address

Detail

Details of Document subimitted
by Building Owners

Reply Submitted by Building Owners

S.Radhakrishan &
B.N.Kokila

AXR Villa #5/59/1/159/3, Birla

Circle, Haraluru Road, Kudlu Village,
Ward No-191 Singasandra, Bangalore

AXR Villa

1) BBMP Sanction Plan Copy Lp
No-250/10-11. Date: 03.07.2010
2) Tax Paid Receipt
3) DC Convertion Copy No: SLN
(AS) SR-1589. Date: 21.10.2018

1) As per the BBMP Sanction Plan | have
constructed the building
2) As per Land Grabing Case LGC(S)No:
2740/2017 The case has been admitted
in land grabing court. | have not
encroached the Buffer Zone Area of
Chikka kere Lake

Srinivasareddy & Other

Survey No-60, Near Chikkakere,
Kudlu Village, Ward No-191
Singasandra, Bangalore

ABAN

Assences
Appartments

M Sbrted Do~

w (L~

L.Munivenkatappa

Survey No-61/1, Near Chikkakere,
Kudlu Village, Ward No-191
Singasandra, Bangalore

Building

1) Sale Deed submitted and
given a letter they are residing
at Kudlu village from 31.05.1975

2) Form No: 09-10. Taken from
_ Grama Panchayathi

1) They are given a letter that they are
living permanetly in this house in Kudlu
Village Since 1975

Gopalareddy

Survey No-61/1, Near Chikkakere,
Kudlu Village, Ward No-191
Singasandra, Bangalore

Building

1) Deed Biffurcation Letter Date:
24.05.1971
2) Form No: 09-10. Taken from
Grama Panchayathi

1) | have constrcted my House in the
year of 2001 and | am permanent
resident of Kudlu Village since 18 Years |
am living in this house
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Abbappa S/o Rajappa

Survey No-64, Near Chikkakere,
Kudlu Village, Ward No-191
Singasandra, Bangalore

Building

1) Deed Biffurcation Letter for
the year of 1997
2) Form No: 039-10. Taken from
Grama Panchayathi

1) I have constrcted my House in the
year of 1976 and | am permanent
resident of Kudlu Village since 23 Years |
am living in this house

- 6 Yellappa

Survey No-64, Near Chikkakere,
Kudlu Village, Ward No-191
Singasandra, Bangalore

Building

1) Sale Deed Date: 05.05.1975
2) Form No: 09-10. Taken from
Grama Panchayathi

1) I have constrcted my House and | am
permanent resident of Kudlu Village
since 15 Years | am living in this house

7 Tigalara Venkatesh

Survey No-64, Near Chikkakere,
Kudlu Village, Ward No-191
Singasandra, Bangalore

Building

1) Sale Deed Date:04.10.2004
2) Kudlu Grama Panchayathi Tax
Paid Certificate
3) BBMP Tax Paid Certificate
4) Form No: 09-10. Taken from
Grama Panchayathi

1) | have constrcted my House and | am
permanent resident of Kudlu Village
since 22 Years | am living in this house

8 V.Papanna

Survey No-61/1, Near Chikkakere,

Kudlu Village, Ward No-191
Singasandra, Bangalore

Building

1) Partition Deed As on
25.02.1968
2) Form No: 09-10. Taken from
Grama Panchayathi

1) | have constrcted my House and | am
permanent resident of Kudlu Village
since 51 Years | am living in this house |
am living in this house

9 L.Muniraju

Survey No-61/1, Near Chikkakere,

Kudlu Village, Ward No-191
Singasandra, Bangalore

Building

1) Form No: 09-10. Taken from
Grama Panchayathi

1) | have constrcted my House and | am
permanent resident of Kudlu Village
since 35Years | am living in this house

B.L.Aradya

Survey No-61/1, Near Chikkakere,

Kudlu Village, Ward No-191
Singasandra, Bangalore

Building

1) Form No: 09-10. Taken from
Grama Panchayathi

1) | have constrcted my House and | am
permanent resident of Kudlu Village
since 19 Years | am living in this house

" Ramamurthy

Survey No-61/1, Near Chikkakere,

Kudlu Village, Ward No-191
Singasandra, Bangalore

Building

1) Form No: 09-10. Taken from
Grama Panchayathi
2) Will Deed Dated on
07.08.2000

1) | have constrcted my House and | am
permanent resident of Kudlu Village
since 19 Years | am living in this house
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Survey No-61/1, Near Chikkakere,

1) Form No: 09-10. Taken from
Grama Panchayathi

1) | have constrcted my House and | am

Muniraju Kudlu Village, Ward No-191 Buildin er . f i
mﬂsmmmmjwa Bangalore " 2 Will Deed Dated on mﬁ_ntHmm:m“Mmm_mwa:m:__.ﬂu: _A.ca“”.snﬂ_mmm
»5ang 07.08.2000 g In this house
Near Chikkakere, Gramatana, Kudlu 1) Form No: 09-10. Taken from | 1) | have constrcted my House and | am
13 Charls Village, Ward No-191 Singasandra, Building Grama Panchayathi permanent resident of Kudlu Village
Bangalore 2) Sale Deed of year 2004 since 15 Years | am living in this house
: 09-10. Taken f
Near Chikkakere, Gramatana, Kudlu Y _noﬂmj No Ww Ho: mmﬁﬂqw rom 1) | have constrcted my House and | am
14 Ramesh Village, Ward No-191 Singasandra, Building brama rancnay permanent resident of Kudlu Village.
2) Bifercation Document (Palu . .
Bangalore ) Since 30 Years | am living in this house
Patti) as per 03.03.1989
Near Chikkakere, Gramatana, Kudlu 1) Form No: 09-10. Taken from | 1) | have constrcted my House and [ am
15 Suresh Village, Ward No-191 Singasandra, Building Grama Panchayathi permanent resident of Kudlu Village.
Bangalore :B Sale Deed of as on 16.09.1980| Since 39 Years | am living in this house
Near Chikkakere, Gramatana, Kudlu 1) Form No: 09-10. Taken from | 1) | have constrcted my House and | am
16 Tangavelu Village, Ward No-191 Singasandra, Building Grama Panchayathi permanent resident of Kudlu Village.
Bangalore 2) Documents of 1995 Since 34 Years | am living in this house
1) Form No: 09-10. Taken from
Near Chikkak Gramatana. Kudlu Grama Panchayathi 1) | have constrcted my House and | am
ear Chikkakere, Gra { .
N. ! ] ’ - 2) Sale Deed of as on 06.06.1936| permanent resident of Kudlu Village for
17| K:N.Obala Reddy & Village, Ward No-191 Singasandra, Building ) P &

Others

Bangalore

3) Building Licence Copy
obtained from Kudiu
Panchayathi on 05.01.1981

the Year of 1981 | am living in this
house
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Narayanappa Building, Haraluru

1) Documents of Year 1987

1) I have constrcted my House and | am

Narayanappa Main Road, Kudlu Village, Ward No- Building | 2) Form No: 09-10. Taken from | permanent resident of Kudlu Village
191 Singasandra; Bangalore Grama Panchayathi since 32 Years | am living in this house
1) Form No: 09-10. Taken from |
- hayathi 1) I have constrcted my House and | am
Anandappa Building, Haraluru Main Grama Panchayathi ) : u .
19 Ananda . . 2) Sale Deed of as on 06.06.1936| permanent resident of Kudlu Village for
ppa Road, Kudlu Village, Ward No-191 Building S ivine in thi
Singasandra B | 3) Building Licence Copy the Year of 1981 | am living in this
gasandra, Bangalore obtained from Kudlu house
Panchayathi on 05.01.1981 |
. . , 1} Form:No: 0316, Hm_AmJ from 1) I have constrcted my House and | am
20 Gowramma W/o : Haraluru Main Road, Kudlu Village, Buildin Grama Panchayathi permanent resident of Kudlu Village
Ramareddy Ward No-191 Singasandra, Bangalore & | 2) Grant Letter of Date: since 77 Years | am living in this house
25.07.1942 |l ’
1)D tsin th Y
| Narayanareddy S/o Opp. Reliable Woods, Near Play ) oSBm:wwﬁ_U_m_ & of Year 1) I have constrcted my House and | am
21 <mmﬁm . meQ Ground, Kudlu Village, Ward No-191 |  Building 2) Form No: 09-10. Taken from | Permanent resident of Kudlu Village
PP Y Singasandra, Bangalore mEBM _um:nmmﬁ::m since 19Years | am living in this house
. | 1) Documents in the of Y
Gundutopu, Near Reliable Woods, ) pmm_wm © ot Ygar 1 1) I have constrcted my House and | am
|22 Krishnappa Kudlu Village, Ward No-191 Building permanent resident of Kudlu Village
2) Form No: 09-10. Taken from .
Singasandra, Bangalore Grama Panchayathi since 34 Years | am living in this house
. , 1) Documents in the of
Gundutopu, Near Reliable Woods, ) pmmm e of Year 1) I have constrcted my House and | am
23 Mariyappa Kudlu Village, Ward No-191 Building 2) Form No: 09-10. Taken f permanent resident of Kudlu Village
, Singasandra, Bangalore mEBN.._ vm:nmm«\mﬁﬂ. el since 34 Years | am living in this house
i
Gundutopu, Near Reliable Woods, 1) Partition Deed of 25.08.2000 | 1) | have constrcted my House and | am
24 L.Muniraju Kudlu Viliage, Ward No-191 Building 2) Form No: 09-10. Taken from permanent resident of Kudlu Village
Singasandra, Bangalore Grama Panchayathi since 19 Years | am living in this house
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: 1) Sale Deed of 24.0.20 1) I have constrcted H dl
K.V.Narayareddy Near Reliable Woods, Kudlu Village, - ) Sale .mm o 02 ) I have cons _‘n.M 3<w xoMm_m m,_\q__ am
Ward No-191 Singasandra, Bangalore Building 2) Form No: 09-10. Taken from | permanent resident of Kudlu Village
’ Grama Panchayathi since 17 Years | am living in this house
1) Sanction Plan obtained from
BBMP bearing Lp No-1398/11-
:05.10.20
26 No-20, Haraluru Main Road, Near “_,M.Wmﬁw onm Mo m. ww 1) I have constrcted my House and | am
Narayanareddy Reliable Woods, Kudlu Village, Ward Building ny mxn.e nmnm_ﬂo. SIN permanent resident of Kudlu Village.
No-191 Singasandra, Bangalore 3) DC Convertion Copy No: Since 07 Years I am living in this house
(AS) SH SR-212/11-12. Date:
15.02.2012
#86/1, 86/2, 86/3, Haraluru Main
. Reliable Woaods, Kudlu | ND Assecents
27| Srinivasareddy & Other Road, Near ’
Y Village, Ward No-191 Singasandra, | Appartment Mok Swiphet -
Bangalore
#206/1, Birla Circle, Kudlu Village Building
28 Sheela Srini - ’ ’ ’ S VRSN SE -
eela srinives Ward No-191 Singasandra, Bangalore [Supsr
Market)
A
B ﬁ 13 _
mm<m3cmiwm.mwﬂfv\ Assistant Revenue Officer Assistant ExéetivelEngifieer Executive Engineer
Ward No-191(Singasandra) Begur Sub-Division Begur Sub-Divison Bangalare (South] Division
BBMP BBMP BBMP BBEMP
igint noﬁﬂ%moamﬂ
Lot S RN
wmmw&.ﬂ&w&:NoJm
i -..,,,mma.mif P

n...n.c T et
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CSIR-National Environmental Engineering Research Institute
(Grmferr o sfigAiRtE srdem™ wfws / Council of Scientific & Industrial Research) NEERI
gerate ST ¥7 / Hyderabad Zonal Centre 150 9001: 2008

(Autonomous Organization under the Dept. of Scientific and Industrial Research, Ministry of Science & Technology, Govt. of India)

No. HZC/Bengaluru-Lakes/2020/ 139
February 11™, 2020

To,

The Commissioner,

Bruhat Bengaluru Mahanagara Palike
BBMP Main Office

N R Square, Bengaluru-560002

Sub:  Study of Bengaluru lakes as per directives of Honorable High Court:

Kudlu Chikka Kere Lake Report — reg.
Ref:  W.P. 38401/2014 C/w. W.P.No.11044/2018 dated 18.06.2019

Dear Sir,

With reference to the above mentioned subject, please find enclosed herewith the

report of Kudlu Chikka Kere Lake.

Thanking you,

Yours faithfully,

ST, T+ 9T
Dr. Shaik Basha
aaqr m@'@' | Scientist & Head
M TS N8 srefy ¥
CSLR-NEERI Zonal Centre

®l, RSUETE / Tarnaka, Hyderabad-7

-

311%3!1'5;?&& af¥aT GIECICOH %a‘nm - 500 007, deTrET I, A ICT Campus, Tarnaka, Hyderabad - 500 007, Telangana State, INDIA
FIWW / Phone : +91-40-27160122, 27160441, Tiith / Telefax : +91-40-27160639, ¥ / E-mail : hzl@neeri.res.in
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CSIR-National Environmental Engineering Research Institute

(ﬁaﬁmwﬁaﬁﬁmm@ﬁmﬁm,%ﬁw@ﬁ@ﬁmﬁﬁw,wm%mﬁamﬁmﬂ

(Autonomous Organization under the Dept. of Scientific and Industrial Research, Ministry of Science & Technology, Govt. of India)

Environmental Quality of Kudlu Chikka Kere Lake, Bengaluru

1.0 Introduction

Kudlu Chikka Kere, a developed lake, located south east of Bengaluru city falls
under the Bommanhalli zoneof BBMP (Bruhat Bengaluru MahanagarPalike). It has a total
area of 13 Acres and 15 Guntas out of which 2 Acres and 3.75 Guntas area has been
encroached (Fig.1). The Lake is surrounded by thickly developed and developing
Residential Layouts, temple on the western and southern side whereas the eastern side
of the Lake is confined by Earthen Bund and the northern side is surrounded by a Metalled
Road, which leads to Kudlu Road on south western side and Haraluru on the northern

side. Coconut Plantation and a few Vacant Lands are also present on the western side of

the Lake.

2.0 Lake Water Quality
To assess the lake water quality, water samples from the lake were collected from

the periphery and centre of the lake at 30 cm below the surface and 30 cm above the
bottom. A total of 4 water samples were collected and analyzed for various physico-
chemical and biological parameters namely pH, total dissolved solids (TDS), total
suspended solids (TSS), turbidity, dissolved oxygen (DO), biological oxygen demand
(BOD), total organic content (TOC), nitrate, free ammonia, phosphate, total coliform and

faecal coliform. The analytical results are presented in Table 1.

The pH of the lake water ranged from 8.2 to 9.1 indicating increased photo
synthetic assimilation of dissolved inorganic carbon by planktons. The DO values varied
in the range 1.6 - 6.6 mg/l. Low concentration of DO indicate increased biological activity
in certain pockets of the lake. The presence of BOD concentration (16-17 mg/l) in lake
water indicates decomposable matter in the lake. Ammonia was found to be in the range
of BDL-1.68 mg/l. The lower values reveal utilization of ammonia nitrogen by
phytoplankton and also due to the assimilation by phytoplankton and aquatic plants. The

nitrate-nitrogen ranged from 1.1 to 24.3 mg/l and low nitrate concentration%

Sl <IN AT

MNe Cliail P2~ |

[tw"l’.:l.u ) IK Basna
=\ (Y IS
Al aqT "

i e F T =Y A ENTE, T
TS TS FA. T e, YaErE - 500 007, AT T, WA NICT Campus, Tarnaka, HYAEFSB56: 5007007, Telahgahia State; INDIA

1D AMEEDL ZA

O / Phone : +91-40-27160122, 27160441, ¥<ifer / Telefax : +91-40-27160639, ¥ EXmail - hA@R&sr resin

(St @ sfigatfies sreem= wfiwe / Council of Scientific & Industrial Research) NEER|
FerETe @5 %% / Hyderabad Zonal Centre 150 9001: 2008

[ | Scientist & Head



.TE. T AT, - T qaiaer SR EiRE swe wera st
CSIR-National Environmental Engineering Research Institute
(Srfer @ sfigERe srepdeT afws / Council of Scientific & Industrial Research)
FaTEE ST ¥ / Hyderabad Zonal Centre
(S o sitezitfivs sigrem frowr, R e sgafe e, aTa v % st wE )
(Autonomous Organization under the Dept. of Scientific and Industrial Research, Ministry of Science & Technology, Govt. of India)
pockets of the lake indicate utilization of nitrate by phytoplankton and periphyton. The

NEERI

150 9001: 2008

presence of coliform organism indicates the possible sewage inflow into the lake. Based
on the parameters analysed, the lake water falls under CLASS C of the Designated Best
Use Classification System with respect to total coliforms and pH. However, the
concentration of BOD (16-17 mg/l) in the lake water makes it unfit as a drinking water
source even after conventional treatment and disinfection. In addition, the water quality

index of the lake as determined indicates that the water is suitable for irrigation purposes.

Table 1: Water quality of Kudlu Chikka Kere lake - Physico-chemical and

biological parameters

S.No. | Parameter Concentration
1. pH 82-91
2. TDS 261 — 482
3. TSS 22 —60
4. Turbidity 1.0-55
3. DO 1.6-6.6
6. BOD 16 — 17
7. TOC 10.99 - 14.70
8. NO3- 1.1-24.3
9. NH3-N BDL — 1.68
10. P-POg4 0.078 — 0.560
11. TC 1340 — 1860
12. FC 580 - 1320

*All units in mg/l except for pH, Turbidity (NTU), TC & FC(CFU/100ml)

2.1 Biological Parameters - Phytoplankton, Zooplankton and Benthos

The lake water samples were also analyzed for phytoplankton and zooplankton
composition and abundance (Table 2). The phytoplankton genera of 6 to 17 were
observed in the lake water samples. The most dominant species of phytoplankton
observed in the lake include Spirulina (65.45%) followed by Closterium (12.62%). The
SWDI values varied from 0.7861 to 2.6274, while the evenness ranged from 0.404 to
0.9274. The SWDI and evenness indices indicate the level of contamination in lake water
is moderate to slightly high. The Palmer Pollution Index was estimated to be 18, which

indicates moderate to high organic pollution in the lake.

Dr. Shaik Basha 2
?{'%IT W | Scientist & Head
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About seven to nine groups of zooplanktons were observed in lake water. Copepod
(62.21%) was the dominant group followed by Trombidiformes (11.98%) and Rotifer
(10.11%). The SWDI values varied from 0.85 to 1.89, while the evenness indices ranged
from 0.437 to 0.86. The ecological parameters based on zooplankton diversity indicate

that the lake is polluted to the level of moderate to slightly high.

The diversity of benthic fauna in lake sediments was very low (Table 3). The group,
Gastropod was the only abundant/ dominant group observed in the lake. The Gastropod
group occupied at least 80% of the total observed organisms. The evenness of benthic
community was observed to be 0.723 while SWDI was 0.50, indicating poor quality of

lake water.

Table 2: Water/Sediment quality (Biological Parameters -
Phytoplankton/Zooplankton/Benthos) of Kudlu Chikka Kere Lake

Parameters Phytoplankton Zooplankton Benthos
Actinastrum sp, Anabaena sp, Cladocera, Gastropod
Chlorella sp, Closterium sp, Coleoptera, Tricoptera
Crucigenia sp, Diatoma sp, Copepod, Decapod,
Elakatothrix sp, Eudorina sp, Diptera, Fish larva,
Euglena sp, Fragilaria sp, Ostracod, Rotifer,

Merismopedia sp, Microcystis | Trombidiformes
sp, Nitzschia sp, Nodularia sp,
Nostoc sp, Oedogonium sp,
Pediastrum sp, Phacus sp,
Rivularia sp, Scenedesmus sp,
Spirogyra sp, Spirulina sp,
Surirella sp

Genus/ Group

No. of sample 3 2 1
Sample/ Range Min. Max. 1 2
No. of Genus/ Groups 6 17 7 9 2
Abundance* 22000 760000 96600 32000 120
SWDI 0.7861 2.6274 0.8505 | 1.8904 0.5004
Evenness Index 0.404 0.9274 0.4371 0.8603 0.7219
Palmer Pollution Index | 18: Probable high organic

pollution

*The units of abundance for phytoplankton, zooplankton and Benthos fauna are L', per m?, and
per m?, respectively. The dominant Genus/ Group are indicated in bold.
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3.0 Lake Sediment Analysis

The lake sediments were analysed for specific parameters, viz., pH, electrical
conductivity (EC), total nitrogen (TN), total phosphorus (TP), particle size distribution and

texture. The analytical results are presented in Table 4.

The value of pH and EC of the lake sediment were found to be 7.52 and 0.102
mS/cm respectively. The pH value indicates that the sediment sample is slightly alkaline
in nature. The nutrient parameters viz., total phosphorus (0.018%) and total nitrogen
(0.28%) were found to be high. The sediment texture is observed to be loamy with fine
sand (0.02-0.2 mm) dominating followed by clay (<0.002 mm) and silt (0.002 — 0.02 mm).

Table 4: Sediment Analysis of Kudlu Chikka Kere Lake

S.No pH EC (mS/cm) TN (%) TP(%)
1 7.52 0.102 0.28 0.018
Particle Size Distribution (%)

Coarse | Fine sand Silt Clay
sand 0.02 - 0.002- <.002 mm Texture
0.2-2 mm 0.2 mm 0.02 mm ’
2 1.61 70.04 10.49 17.86 L‘(’f)m

4.0 Conclusion

The Kudlu Chikka Kere lake water quality based on physic chemical and biological
parameters, sediment assessment indicate that the lake water is fairly good for aquatic
organisms. The lower values of nitrate and phosphorous indicate the uptake of nutrients
by phyto-organisms. The water quality index indicates that the lake water is suitable for

irrigation purpose.
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executlve Engineer, SWM, Bengaluru South Division, CMC Building,
2" Floor, Beguru Main Road, Bommanabhalli.

No.AEE/SWM/BSD/PR/§3 /19-20 Dated: [:;-[mgpap

Moud o,
\\\e;‘ Vo . Ye\la weg T g
hceny SN

Public Notice prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

T ¢

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste

generator shall throw, burn or bury the solid waste generated by him, on street, open public

spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National
Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

amendments thereof.

4

i EFR g
!( Bengaluru South D|V|s§6§:g-§' !30-52‘& a:paﬁ
‘l' | 1. Joint Commissioner Bommanhalli Zone for your kind information.

M 2. Superintendent Engineer SWM Bommanbhalli Zone for your kind information.

3. Office copy.
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executive Engineer, SWM, Bengaluru South Division, CMC Building,
2™ Floor, Beguru Main Road, Bommanahalli.

No.AEE/SWM/BSD/PR/33/19-20

Dated: |23Jo | [9o90

To,

®?9' chxé_.)' “\o . BROVAINRH L
C,\:\L\;\ce. evse .

otice prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
Spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act

, 1976 and
amendments thereof,

AsRTad
Bengaluru South D s ﬁo.dgp Sgen

Copy to
1. Joint Commissioner Bommanhalli Zone for your kind inform

2. Superintendent Engineer SWM Bomma
3. Office copy.

ation.

nhalli Zone for your kind information,

Scanned by CamScanner




BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Exﬁdcutive Engineer, SWM, Bengaluru South Division, CMC Building,
2" Floor, Beguru Main Road, Bommanabhalli.

No.AEE/SWM/BSD/PR/ 22/19-20

Dated: |- |o| ‘ A020

To,
Gia ey MU et BEREOER 444

# 6 | o \{z\\gwwﬁfzw\z Coad
o dlu  Psie §T®F Yoo ™ |

P> an : o@e .
Public Noti ohibiting dumping/throwing of garbage

in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

@Liﬁm\m

AssistaMﬁmﬂwm,
Bengaluru South Divisi&‘ra;g?, do.dg‘ea e

Copy to NIBY Toed
1. Joint Commissioner Bommanhalli Zone for your kind information.
2. Superintendent Engineer SWM Bommanhalli Zone for your kind information.
3. Office copy.

-

amendments thereof.

-

Scanned by CamScanner




BRUHAT BANGALO

Office of Assistant Executive Enginee

RE MAHANAGARA PALIKE

EC r, SWM, Bengaluru South Division, cMC Building,
27 Floor, Beguru Main Road, Bommanahall;,

No.AEEISWM/BSD/PRl-?th—zo

Dated: |3 Jo1 [ Q096

To,

Public Notice prohibiting dumping/throwing;of garbage
in and around ChikkaKudlu lake

Itis hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
Spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

amendments thereof.
i b
1% ’ov 'Mo
Assista i aehpITTh,

Bengaluru South Divisio® = ), Bo.dy ™ agen
Copy to ; Sood

1. Joint Commissioner Bommanhalli Zone f&r your kind information.
2. Superintendent Engineer SWM Bommanhalli Zone

for your kind information.
3. Office copy.

Scanned by CamScanner




BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executive Engineer, SWM, Bengaluru South Division, CMC Building,
2™ Floor, Beguru Main Road, Bommanahalli.

No.AEE/SWM/BSD/PR/32/19-20 Dated: |3~ [o1 | 2020

To,
Cr o A% e e

AXBO A9 ABqS .
<#- 82 , C\Né&u A N O e L@\\S&v
‘BEO&Q\Q‘

Public Notice prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

Assistmm

Bengaluru South Divis R0, do.dg‘t‘a Spon
Copy to SBy, Soad
1. Joint Commissioner Bommanhalli Zone for yoor kind information.
2. Superintendent Engineer SWM Bommanhalli Zone for your kind information.

3. Office copy.

amendments thereof.
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executive Engineer, SWM, Bengaluru South Division, CMC Bullding,
2™ Floor, Beguru Main Road, Bommanahalli.

No.AEE/SWM/BSD/PR/RY/19-20 Dated: (. |4\ | 2080

To,

W . Cﬂ%‘@\og\gggg.
+H BAD, \ﬁcx\c%'vu\opfq \\\{?n(\ugq.

Nea<. . @
S w o Q.
Public Noticy prohibiting dumping/throwing of garbage

in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

amendments thereof.
Assistant E w‘dﬂ'bb
ssista e lﬁ%& Eﬂmw
Bengaluru South W 2, Bo.34m agent
Copy to =g ‘oo

1. Joint Commissioner Bommanhalli Zone for your kind informatidh.
2. Superintendent Engineer SWM Bommanhalli Zone for your kind information.
3. Office copy.
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executlve Engineer, SWM, Bengaluru South Division, CMC Building,
2" Floor, Beguru Main Road, Bommanabhalll.

No.AEE/SWM/BSD/PR/%Q/19-20 Dated: \3 |0, (2090

To,

Miklea . SAp\age2\os .

S A S T e T

SO Ar Vi

Y@ \ xMM 4 <T(ZN\_‘> \,‘g &OG-D

Codly P=ia QMo Roab.
C—on QI\Q)?Q

Public Notice prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste

generator shall throw, burn or bury the solid waste generated by him, on street, open public

spaces outside his premises or in the drains or water bodies. Strict action shall be initiated

against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

Wﬂw\uu

Assistan RS B ehEFRON mom
Bengaluru South DivisiorfP«39,.8, do.d&m St
Copy to 8&% Socd
1. Joint Commissioner Bommanbhalli Zone for your kind information.
2. Superintendent Engineer SWM Bommanhalli Zone for your kind information.
3. Office copy.

amendments thereof.
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executive Engineer, SWM, Ben
2" Floor, Beguru Main Road,

No.AEE/SWM/BSD/PR/g9/19-20

galuru South Division, cMc Bullding,
Bommanahalll,

Dated: (3 | o, l‘&oao

To,
Ve aT eer, . T ao BOB2 .00l 5

\—{Q-\ LQ A WAL T&W\‘Q QQ a L
Ca v Feug %9@ Yoo S
@Bmvzgo ol & .

Public Noti hibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

Itis hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
Spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

amendments thereof,
Mﬂlo 120 20

AssisM@ﬂMﬁMﬂ&.
Bengaluru South Divighws, .3, wo.dt‘m dgn
Copy to :b‘dlﬁ%‘ Socd
1. Joint Commissioner Bommanhalli Zone for your kind informati

on.
2. Superintendent Engineer SWM Bommanbhalli Zone for your kind information,
3. Office copy.
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executive Engineer, SWM, Bengaluru South Division, CMC Building,
2™ Floor, Beguru Main Road, Bommanahalli.

No.AEE/SWM/BSD/PR/82/19-20 Dated: |3+ [o1 | QoD

To

| Cover 2\ 4 €8 (oD .

Qucx_\r)Qa bl}’)uwfa\ QQ&L
‘\qu \{e “\o;ww\)\u ?@W\»Q‘
CoAly ezur Aep Yoo

Public Notice prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste

~ generator shall throw, burn or bury the solid waste generated by him, on street, open public
spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

‘ Mﬂm,%w

AssistanSERehtti Rahesned, Ot ibo3oo
Bengaluru South DivisioRP-%,.8, So.3¢ o dywrt '
'gna@a!%‘ Soad

amendments thereof.

Copy to
1. Joint Commissioner Bommanbhalli Zone for your kind information.

2. Superintendent Engineer SWM Bommanhalli Zone for your kind information.
3. Office copy.
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executive Engineer, SWM, Bengaluru South Division, CMC Building,
2" Floor, Beguru Main Road, Bommanahalli.

No.AEE/SWM/BSD/PR/R2)19-20

Dated: |34 ‘ 2020

To,
Vo oy G

%déf\u Bl Roe A
Ne& ) \(Q\LQK \N\QCTZ
iZBB\Lg\Q( Q'. W

Public Notice prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

@—ﬂ%ﬂmlw

ASSiStm%%WGﬁM
Bengaluru South Divisi D i;ﬁ?gogw
Copy to &oﬁ )

1. Joint Commissioner Bommanhalli Zone for your kind information.

2. Superintendent Engineer SWM Bommanhalli Zone for your kind information.,
3. Office copy.

amendments thereof.
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BRUHAT BANGA

Office of Assistant Executive Eng

LORE MAHANAGARA PALIKE

ineer, SWm, Bengaluru South Division, CMC Building,
Beguru Main Road, Bommanahallj,

No.AEE/SWM/BSD/PR/ ¥a/19-20 Dated: |4 1 o\ \Q A0 |
0

To,

of @.

Public prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

Itis hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
Spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and
amendments thereof.

27
AssiREReDRe Hordhy e »
Bengaluru South Di 3, Wo.BYN
Copy to DHIBY, Socd

1. Joint Commissioner Bommanhalli Zone for your kind information.

2. Superintendent Engineer SWM Bommanbhalli Zone for your kind information.
3. Office copy.




BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executlve Engineer, SWM, Bengaluru South Division, CMC Building,
2" Floor, Beguru Main Road, Bommanahalli.

No.AEE/SWM/BSD/PR/82/19-20 Dated: (2o | 2020

To,

Moy . asgesicsaaq
Q\*\&\—) 6 U uon Q 0\4\4
MQQQ Y@“\‘Q\N\q \(Z\;J\)\ét(b

a \kz or &
Public Netice prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National
Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

amendments thereof.
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o)|2on
AssistgabiecstodeROt: y
Bengaluru South Divi D, tdo.B¢ e dywn
Copy to % dﬁ% 30@

1. Joint Commissioner Bommanbhalli Zone for your kind information
2. Superintendent Engineer SWM Bommanhalli Zone for your kind mformatlon
3. Office copy.
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executwe Engineer, SWM, Bengaluru South Division, CMC Building,
2" Floor, Beguru Main Road, Bommanahalli.

No.AEE/SWM/BSD/PR/82/19-20 Dated: (3 1 o\ ' 2020

To,

*Qrs.\o\.:,\&ﬁ N Qu\(qxr) ‘\Z,LAA\\

#+. 62, Yuu , V.G Lo\\)\gﬂ
CToConil!l Sentoe

P—anw G ore

Public Notice prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National
Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

amendments thereof.
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Assstanﬁ‘mutmp“gg&m
Bengaluru South DIVISIO O-d’tea aHont

Copy to &ﬂ

i ' 1. Joint Commissioner Bommanhalli Zone for your kind information.
2. Superintendent Engineer SWM Bommanbhalli Zone for your kind information.
3. Office copy.

Scanned by CamScanner



BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Exen;;utlve Engineer, SWM, Bengaluru South Division, CMC Building,
2 Floor, Beguru Main Road, Bommanahalli.

No.AEE/SWM/BSD/PR/8Q /19-20

Dated: 3. [o) { 02p
To,
\_.rtmu\ \Qggbmer CAAR 220 5
62, Yeen wd. Cuclus. &5
V.oe ». L—“*\"og\—t
Coev Gl bre

Public Notice prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National
Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

amendments thereof.

M
tefo) 202
Assiganbiieanide S0 epabodbo,
Bengaluru South Divigian ., tdo.c3g o S

Copy to ) Socd

1. Joint Commissioner Bommanhalli Zone for your kind information.
2. Superintendent Engineer SWM Bommanbhalli Zone for your kind information.

3. Office copy.

Scanned by CamScanner




BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executive Engineer, SWM, Bengaluru South Division, CMC Building,
2™ Floor, Beguru Main Road, Bommanahalli.

No.AEE/SWM/BSD/PR/82/19-20 - Dated: |2 |o\ , 2020

S B\DZA50428
CuALY . Viegw- LA\(Q:Y

‘E%SZAN cg—i/oﬁg,

Public Notice prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

e

amendments thereof.

Assistabisios Wb ERsiog o puiidet,
Bengaluru South Divisigheg o, Bo.m¢ s don
Copy to Iz Soad

1. Joint Commissioner Bommanhalli Zone for your kind information.
2. Superintendent Engineer SWM Bommanhalli Zone for your kind information.

3. Office copy.
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executive Engineer, SWM, Bengaluru South Division, CMC Building,
2™ Floor, Beguru Main Road, Bommanahalli.

No.AEE/SWM/BSD/PR/¥2/19-20 - Dated: {=-\o, ‘9-0 20

To,

?AP aNnN e

BT . Yelawwo tewple foad
Kodla ®u0e %‘T«e@ ¥ouaD
Y=o o€ . T

Public Notice-prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

»

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

M\m\uw

ARt RebEZH OBt SITKD,
Bengalurd South . do.dg‘m St

Copy to B IEY, Sood
1. Joint Commissioner Bommanhalli Zone for your kind information.

2. Superintendent Engineer SWM Bommanhalli Zone for your kind information.
3. Office copy.

amendments thereof.
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executive Engineer, SWM, Bengaluru South Division, CMC Bullding,
2" Floor, Beguru Main Road, Bommanahalll.

No.AEE/SWM/BSD/PR( ,x/19-20 Dated: |q s Li 2070

To, @ANDQQ‘ -
220 A2 45 qq .

. e, vy,
e §1L Oy

Public Notice prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

RS \'-Q*U\oﬁ

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National
Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

amendments thereof.
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Assistmmmﬂ )y
Bengaluru South Divis 8, tdo.Byee deyent
Copy to SHFmy; Sood

1. Joint Commissioner Bommanhalli Zone for your kind information.
2. Superintendent Engineer SWM Bommanhalli Zone for your kind information.

3. Office copy.
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executive Engineer, SWM, Bengaluru South Division, CMC Building,
2™ Floor, Beguru Main Road, Bommanahalli,

NoAEE/SWM/BSDIPR{u/19-2o Dated: |y [, L! Indn

To,

MOM

NZN No . XQJ'\\Q\Q\MQ le&p\(z.

L\»\,A_\\\C Lal e . Vou .
P=an~glotg, -

Public Notice ptohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

=

Bengaluru South DivisBre a’ '3°-'5€.‘° Syt
Copy to WW% Soad
1. Joint Commissioner Bommanbhalli Zone for your kind information.
2. Superintendent Engineer SWM Bommanhalli Zone for your kind information.
3. Office copy.

amendments thereof.
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executive Engineer, SWM, Bengaluru South Division, CMC Building,
2" Floor, Beguru Main Road, Bommanabhalli.

No.AEE/SWM/BSD/PR‘/'n 11920 . Dated: "-17“2 | J—

To,

PA-PQK\'\\A. . -

3+ . o8 l 2. YXella ww\o‘—\—;'«\p\z Kooy
Z_u,o\‘q ?ULA& S&hs-p Z'Q.A,D .

?DA-N o Rg

Public Not rohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
spaces outside his premises or in the drains or water bodies. Strict action shall be initiated

against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and
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Assistanikiyt GtheToah &%
Bengaluru South Divighasn, ., 300459 a:;aﬂ

Copy to 32¢ Socd
1. Joint Commissioner Bommanbhalli Zone for your kind information.
2. Superintendent Engineer SWM Bommanhalli Zone for your kind information.
3. Office copy.

amendments thereof.
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executlve Engineer, SWM, Bengaluru South Division, CMC Building,
2™ Floor, Beguru Main Road, Bommanabhalli.

No.AEE/SWM/BSD/PR/ X h9-20 Dated: ]ylg) 2 c7c
\2 '

To,
W1 ‘3"2 §w owu\

THpo Boad, Po - BLGYANB BN
‘\CQ_Q\, o Aly . c\l e \c o \LQQLZ-

.DMAQ\QM

Public Notice prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

amendments thereof.
Asms:)moﬁﬁeﬁmgnga

Bengaluru South D|\§%
Copy to IBY 500&

1. Joint Commissioner Bommanhalli Zone for your kind information.
5. Superintendent Engineer SWM Bommanhalli Zone for your kind information.

3. Office copy.

ls
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executive Engineer, SWM, Bengaluru South Division, CMC Building,
2™ Floor, Beguru Main Road, Bommanahalli.

No.AEE/SWM/BSDIPRY  /19-20 Dated: )ylyg |3 020

To,

Covae e Cen 204

Y‘Z“QMM\Q TQM-FL@) QQAD .
| GV | I F=uaq Klop Loat>
L =" ) @LOEQ,~

Public Notice prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste

generator shall throw, burn or bury the solid waste generated by him, on street, open public
spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including Ie.vy of penalty as per directives of National
Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

amendments thereof.

A

ASSis ot G coianSe RN oS
Bengaluru South Divi% D, ﬁo.dgﬁ dn
Copy to 5338%‘ Socd

1. Joint Commissioner Bommanhalli Zone for your kind information.
2. Superintendent Engineer SWM Bommanhalli Zone for your kind information.
3. Office copy.

220
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executive Engineer, SWM, Bengaluru South Division, CMC Building,
2™ Floor, Beguru Main Road, Bommanahalli.

No.AEE/SWM/BSD/PR] _ [19-20 Dated: 1B 02| 74 %
2t

To,

Graro Murtsy 2220 2 4414

Fodiu '=ue Sop Koo
‘béﬂ\tgé \oe @

Public Notice prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

- W&m

Assist Nﬁmg

Bengaluru South Divis , BO.BYN ayen
Copy to m&d%dS% Sood
1. Joint Commissioner Bommanbhalli Zone for your kind information.
2. Superintendent Engineer SWM Bommanhalli Zone for your kind information.
3. Office copy.

amendments thereof.
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executive Engineer, SWM, Bengaluru South Division, CMC Building,
2™ Floor, Beguru Main Road, Bommanahalli.

No.AEE/SWM/BSD/PI:/u 119-20 Dated: 1y ;\3 'L‘-‘ 2270
To,

MY e o '40\9\862\9'2_.
YQV\»Q WA A T;z,w\ F\,@ Q@&b

%‘%4\1 @‘DZ C.

Public Notice prohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

Itis hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public

Spaces outside his premises or in the drains or water bodies. Strict action shall be initiated

porations Act, 1976 and
amendments thereof.

. Assistan

: N‘Oﬂ W
USRS, Ytbosh,
Bengaluru South Divisiori,
Copy to )

aa&:.a:so.dgp Sgen
‘ 1. Joint Commissioner Bommanhalli Zone for your kind inform “"

ation.
2. Superintendent Engineer SWM Bommanhalli Zone for your kingd information.
3. Office copy.
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MAHANAGARA PALIKE

Bengaluru South Division, CMC Building,
d, Bommanabhalli.

BRUHAT BANGALORE

xecutive Engineer, SWM,

ice of Assistant E
Office o ™ Floor, Beguru Main Roa

'
fulas | 2e2s

SWM/BSD/PR/_, [19-20
No.AEE/ / e

To,

Newleal e - 4206007

Ye ' ovara T@M?\ 0. Yoo -

P=o oy 8.

Public Noficeprohibiting dumping/throwing of garbage
in and around ChikkaKudlu lake

It is hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public

spaces outside his premises or in the drains or water bodies. Strict action shall be initiated

against all violators of these Rules including levy of penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

amendments thereof.
Assistamwmbwmw Y
Bengaluru South Divisigh®..9, 0.2 ’
Copy to : ;33: L?:m-'bmﬂ
1. Joint Commissioner Bommanbhalli Zone for your kind informatﬁ‘r'\ ve
2. Superintendent Engineer SWM Bommanhalli Zon ind i
ef [ i
bl ‘ or your kind information.
.
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executive Engineer, SWM, Bengaluru South Division, CMC Building,
2" Floor, Beguru Main Road, Bommanabhalli.

No.AEE/SWM/BSD/PR . : T
o / / / \(IL h9-20 Dated “" QL\ 26N

To

\Cﬁ’vl@&i . Blaasace gy |
Cer-Ha. By un Loa A,
Neol \(.Q‘LQ'\NKVV\Q CTQ\UJ\)LQ
Tu Ay S ue g\“o? @\)Q«ki_.

Public Notice prohibiting dumpinglthrowing of garbage
in and around ChikkaKudlu lake

Itis hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste
generator shall throw, burn or bury the solid waste generated by him, on street, open public
Spaces outside his premises or in the drains or water bodies. Strict action shall be initiated
against all violators of these Rules including levy of penalfy as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act, 1976 and

Assistmmmgw&w%ao
Bengaluru South Divisigh®,.9, Bo.ag s dgort
Copy to SBY, Socd
1. Joint Commissioner Bommanhalli Zone for your kind information.

2. Superintendent Engineer SWM Bommanhalli Zone for your kind information,
3. Office copy.

amendments thereof.
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BRUHAT BANGALORE MAHANAGARA PALIKE

Office of Assistant Executive Engineer, SWM, Bengaluru South Division, CMC Building,
2™ Floor, Beguru Main Road, Bommanahalli.

No.AEE/SWM/BSD/Pl}/d /19-20

Dated: ?\*1011)’0%

To,

‘\‘Qu C,‘L&\M\N\& (TQ\;u\_p\,g
%V\' orvw.
Public No

e prohibiting dumping/throwing of garbage
in and around ChikkaKudIu lake

Itis hereby brought to the notice that under Rule 4(2) of SWM Rules, 2016, no waste

generator shall throw, burn or bury the solid waste generated by him, on street, open public
Spaces outside his premises or in the drains or water bodies. Strict action shall be initiated

against all violators of these Rules including levy of Penalty as per directives of National

Green Tribunal and provisions under Karnataka Municipal Corporations Act

, 1976 and
amendments thereof.

Assistan% lmgﬂﬁﬁ gﬂ!.ﬂ’)bl: %

’
. Bengaluru South DivisiorfP*®%, 0T3¢ £ dygert
i D
il Copy to gﬂa& P Sood
’1 1. Joint Commissioner Bommanhalli Zone for your kind information.
[ 2. Superintendent Engineer SWM Bommanhalli Zone for your kind information.

3. Office copy.
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